317 Motion of Thanks

Is it the pleasure of the House that
permission be granted to Shri M. J. J.
Moideen for remaining absent from
all meetings of the House during the
current session?

(No hon. Member dissented)

MR, CHAIRMAN. Permission ta
remain absent is granted.

»

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—contd,

SHRI Z. A. AHMAD (Uttar Pra-
desh): Mr. Chairman, as I rise from
my seat to speak on the President’s

Address I am reminded of an old
Sanskrit saying:

«faim wa frada afg”
That is what is happening to the

Congress today. In fact the days of
the Congress are numbered. Twenty
years of misrule have brought this
organisation to a position which - to
say the least is pathetic. Its leader-
ship has lost all sénse of reality. Iis
leadership has got habituated to liv-
ing in its own ivory tower. It can-
not feel the Mother Earth, This do-
cument which is a very important
document, which is supposed to be
“the document of the year, is in our
hands. This document shoulgq have
clearly enunciateq the policies, clearly
and in a very precise manner, which
the Government is going to pursue in
the next one year. It should have
laid the proper accent on the proper
things. It should give a general pic-
ture of the shape of things to come.
Unfortunately far from doing all this,
this document is full of general en-
unciation of objectives, in an ex-
pressions, faltering promises and
without any reference to what they
have done in the past. No picture
emerges therefore as to what it is
going to do in the future. A con-
create picture does not emerge. Objec-
tives have been laid down. Objectives,
objectives and objectives. How long
shall we put up with this enunication
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of objectives? We want a statement
of performance. We want to know
what you have done in the past and
in the light of that what you propose
to do in the future.

Now, Sir, the main question that
faces all of us, faces you, me, Members
opposite and Members here is this
question: in what direction is India
advancing? What is the direction of
our advance? That is the key ques-
tion which has to be answered. Last
year I went to Yugoslavia, and one
of the leaders of the Yugoslav Gov-
ernment asked me this question: “We
are a friendly country. We can give a
little aid to you. We cannot give much
but we are concerned about this fact
and we want to ask you this question:
in which direction is your country go-
ing?” 1 state here clearly that I could
not answer that question because I
realise this fatt, and I want to state it
clearly and emphatically here, that we
have got into the habit of playing
between contradictory forces, a habit
born of incorrigible decadent libera-
lism, playing betweepn contradictory
forces. Therefore, a positive line of
advance does not emerge. Therefore,
I state here that while we are discus-
sing this question, there are so many
other problems facing us, immediate
problems. This question must be

! posed fairly and squarely: what is the
., direction of our advance?

AN HON. MEMBER: What is the
direction of advance of the Commu-
nist Party? ’

~SHRI Z. A. AHMAD: This is not the
way in which you should talk. You
will get your opportunity, You tell
me that we have a direction and 1
accept that. You tell me that our
direction is to develop a mixed eco-
nomy, to develop a socialist pattern
of society, to develop a welfare State.
I submit, Sir, with all due respect to
you and to the House that to me these
are mere phrases and and catchwords.
They do not mean anything to me. I
want to know exactly what is the com-
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tent of the socialist pattern you are
developing. I wan to know precisely
what is the welfare State that you are
developing. 1 want to know precisely
what is the mixed economy you want

{0 have. Under cover of mixed eco-
nomy you can do anything, Ther'e-
fore I am perturbed at the whole

development and what I see with my
own eyes is that the record of twenty
years of Congress rule is a record of
dismal failure. It is a record of bro-
ken pledges and promises.
cordq of betrayal of the interests of
the people. I want to assert that em-
phatically. The people through their
own bitter experience have realised
this fact. Therefore, this Congress
organisation has got a knock on its
head. Six or seven provices have
gone, they are lost. Gone are those
days when you and everybogdy else in
India used to believe that Almighty
God has given a contract to the Cong-
ress to govern this country. Political
heads have rolled and basically a new
situation has been created. I feel that
a new political India is being born
however distressed you may fee] about
it. But we are happy at the fact that
a new political India is being born,
and it is the mighty people of India
who are giving birth to that new poli-
tical situation. Has the Congress
Government any realisation of the
changes that the fourth general elec-
tions have brought about to the poli-
tical life of the country? 1 am afraid
the Congress leadership has not got
that realisation. T am afraid they still
think that they can happily job along.
I am afraid that they explain their
defeat in terms of organisational
weaknesses. They do not explain it in
terms of a collapse of their policies, a
crisis of their policies. “Not enough
money was given to the candidates”;
“he did not have so many cars”, “he
did not have the support of this fel-
low”; “there were some dissensions in
the organisation”—that is what they
say. No . These may have been there
but the big fact is that the Congress
and the country as a whole today are
facing a crisis, a crisis of politics, a

It is 3 re-
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crisis of policies, political and econo-
mic policies that have been pursued
by the Congress Government for the
last twenty years, and that crisis ex-
presses itself in the form of gtrikes, in
the form of demonstrations and in the
form of massive revolt against the
Congress during the elections. There-
fore, this fact ig to be realised by the
Congress leadership. I am afraid
there is no realisation of this big
upheaval that has taken place in the
country. There is no realisation of
the intense crisis that we are facing
in this Address that is ip our hands.
Now, Sir, what is the position in the
country? Where do we stand today?
I assert that every aspect of our na-
tional life js jammed. Whether you
take the economic aspect or the poli-
tical aspect or the cultural aspect,
there is a terrible jam of the whole
thing. You do not know how you are
going to 'advance. There is no posi-
tive blue-print for anything and the
advance you are making is formal and
nominal. Mr. Mookerjee yesterday
trotted out certain figures. Well, T do
not rely very much on the official
figures because I know what those
figures are. But after saying that
there are so many thousands of schools
and so many thousands of dispensa-
ries and all that, he said that it was
not a bad thing for a beginning. It is
always a beginning. Twenty years

. have passed. Still you are beginners.

When will you come of age? Every
time you will say, it is not tackled
because this is the beginning. And
after five years that beginning will
end, and I do not know what will

start again. That is not the way in
which serious problems should be
tackled.

I want to take some aspects of our
life which need urgent attention. Take
the economic aspect. What is the
position? There is 3 ‘huge food scar-
city. Wheat is being sold al half a
kilo per rupee. Famine is stalking the
land. Agricultural production is abso-
lutely stagnant. Advance of industria?}
production is at a very low pace. Un-
employment is growing rapidly, by
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leaps and bounds. Whatever may be
the figures given by the labour ex-
changes, today it is a reality—if you
know your India you will admit this
—that nearly 33 per cent of the Indian
population is either totally unemploy-
ed or is victim of gross under-employ-
ment. That is the reality.

Then there is inflation. What are
the limits to which inflation can go?
Mr. Asoka Mehta is there, he will de-
fine them. Where do we go? How
high up do we go? There is concen-
tration of wealth on the one hand;
there is concentration of poverty on
the other hand. It is a matter of
shame that 75 families of India con-
trol nearly half the capital resources
of India. It is a matter of shame for
a country which we say is a socialist
country or a country which is going
towards socialism. There is the prob-
lem of black money. And let us look
at the so-called socialist sector the
State sector. That is supposed to be
the basis of our socialism. What is
happening in the State sector? Gross
mismanagement. The factorieg are
losing, there are no profits. The whole
thing is controlled by ICS and IAS
men, incompetent people, people who
do not know what production is and
how production can be developed. And
as against this background, dependence
on foreign aid grows. Foreign capital
is penetrating into our country to the
tune of nearly Rs. 900 crores I am not
exact about the figures, may be about
Rs. 1,000 crores. It has already pene-
trated into our country. We are in-
debted to the tune of Rs. 5,000 crores
to America and other countries, There
is the PL-480. Where are we going?
There is almost a collapse of our
internal structure and in order to save
yourselves from that collapse, you go
with a beggar’s bowl abroad and be-
come the biggest international beggar.

SHRI G. H. VALIMOHMED MOMIN
(Gujarat): And you also eat that food.

SHRI Z. A, AHMAD: You and I may
eat that food but it will eat wus up
one day.
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Then, planning is at a stand-still.
Mr. Asoka Mehta, the great planner,
is not able to work out a proper line
of planning; he is not able to give a
firm blue-print because he has to
depend on foreign aid and he does not
know the quantum of foreign aid that
he will be able to get. Therefore, in
this critical situation, what happens?

industrial production.
Where do we stand? Small-scale in-
dustries are disappearing. Medium-
scale industries are not growing. But
monopoly is giowing. How do you
control that monopoly? You do not
know. The Monopolics Commission’s
Report 1s there. No action has been
on it so far. The banking
monopoly is growing. Big commer-
cial houses, company after company}
are coming up. The State sector 1s
almost in a state of collapse.

Then, take

Therefore, I say, Sir—if you sum up
this whole development, I would say
that the quintessence of the Congress
rule during the last 20 years in this.

i Internally we have been made a na-

tion of black marketeers and exter-
nally we have been made a nation of
debtors. That is the quintessence of
Congress rule so far. I will put it very
sharply because I feel very sharply
about it.

Now, let us go to the political
sphere. What is happening in the
political life of our country? Reaction
is raising its head. Communalism and
casteism are raising their heads.

THE MINISTER OF PLANNING,
PETROLEUM AND CHEMICALS
AND SOCIAL WELFARE (SHRI
ASOKA MEHTA): You are co-operat.
ing.

SHRI Z. A. AHMAD: Whose co-
operation it is and whose original sin
it is, history will decide, you cannot,
He laughs best who laughs last.

SHRI ASOKA MEHTA: You
laughing just now.

are

SHRI Z. A. AHMAD: The princes
and the capitalists, they are organis-
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ing themselves into parties. Who 1s
1esponsible for nursing these princes
and princelings, the ranis and the
mahardnis®  Previously, there was a
popular storm agamnst them. We
thought we were saved But they
were given privy purses Today if we
strengthen them, they will take ad-
vantage of 1t and they are organising
themselveg into a party. And that
party will challenge you You still do
not have the guts to challenge them.
Such and such princes come intg your
Cabinet with all the agents of the big
monopolists and capitalists behind
them How many are they? Look at
the class composition of the new legis-
lators that have come to Parliament.
I do not want'to go into details about
it. But it 1s a fact that there 1s an
overloading here, an overloading of
vested interests Gone are the days
when the Congress used to give tickets
to those who had suffered and served.
Those who served and suffered are
dying of starvation, they are buying
wheat at the rate of half a kilo a rupee
but those who have never suffered,
those people are sitting in the Cabi-
net, people whose families slaughtered
our patriots and our freedom fighters
They have been placed in the Cabinet,
in charge of adminisiration and all

that It is politics”?
Then, communalism ig rasing its
head That 1s a fact There is an

organised section of opinion in India
which wantg to destroy the secular
character of our State, which wants to
reduce the minorities of India to a
position of second-rate citizens. What
15 happening to Urdu? I want to
know what has happened to the cul-
tural life of the minorities> Where
are we today? That secular character
of our State of which we boast is be-
mg disrupted by organised vested in-
terests which find a place in your
ranks and also outside your ranks,
and it is under their pressure that
the Congress Ministries are working.

What about national values? Where
are the national values? There was a
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thin venee; of nationalism when we
were fighting the British That veneer
of nationalism 1s gone What has
emerged, what has come and occupied
the centre ol the State 1s tribalism,
castersm and communalism That 1s
what 15 happening And why 1s all
this happening® 1t 1s because the
Congress organisation has given no
1deology to the people, 1t has no socia-
list philosophy to give them, 1t has
no value It 1s an organisation which
believes in snatching and grabhing, 1t
18 an organisation which is devoid of
principles Therefore, 1n the absence
of any ideology, in the absence of
principles and 1n the absence of value,
where will the nation go” Besides,
you have no personality at all There
was a time when Mahatma Gandht
was there, there was g time when
Jawaharlal Nehru was there. They
were the pillars and they used to give
a new turn to the whole national out-
look Now, second and third rate
citizens are members of the Cabinet,
people whom we do not know and
whose faces we never saw before

SHRI A D MANI (Madhya
desh) Young blood

SHRI Z A AHMAD In the name
of yaung blood, they all have come 1n.
Where are those giants who built up
the super-structure of the Indian
State? They are gone Some are in
the opposition Some remnants are
still left But the new blood that s
coming 1s not a new blood, I tell you.
When you have no 1deology, when you
have no socialist philosophy, when
you have no personality, where do you
take the country? Everybody believes
in snatching and grabbing, and that is
what is happening in the country to-
day.

Pra-

Now 8ir, by the way I say this
aboui the distribution of tickets 1t is
a matter of shame, Mr Chairman, that
in my town of Lucknow, Dr Siddhu
~—I do not know whether he is sitting
here now-—was refused a Congress
ticket, and the king of alcochol, Mr.
V. R Mohan, was given the Congress
ticket.
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SHRI A. D. MANI: He does
drink alcohol,

not

SHRI Z. A. AHMAD: He may not
drink alcohol] but he makes you drink
it.

The king of alcohol was given the
Congress ticket and his name was sug-
gested in the unanimous list along
with that of Shrimati Indira Gandhi.

What hag happened to the Cong-
ress? Where are you taking the
country? Anyway this ig a matter
of detail. Take the administrative
sphere. In the administrative sphere
there 1s strangulation by the bureau-
cracy, a bureaucracy 1rained and
nurtured on anti-people 1deas and
practices. They are the real masters,
Mr, Asoka Mehta is not the master.
He may be a big man—I am talking
about him because he is sitting oppo-
site {o me—but he is not the master.
Hig Secretaries, Deputy Secretaries,
they decide and make allocations. He
has just to go through them,

SHRI ASOKA MEHTA: You are
very mistaken there, my dear friend.

SHRI Z. A. AHMAD: The bureau-
cracy, the police, the magistracy, the
prison officers, they openly and
shamelessly violate the fundamental
rights of the people and if we raise
a hue and cry, we have to receive
police batons and police bullets,

Then in the so-called nation-build-
ing departments the bureaucracy in-
dulges in horrible wastefulness of
national resources and nobody calls
it to order. Now comes up the ques-
tion of streamlining the administra-
tion. After twenty years of misrule
the question of streamlining of the
administration has come up. Sud-
denly they realise that an Adminis-
trative Reforms Commission is neces-
sary. What will that Adminis-
trative Reforms Commission do? I
can tell you what it will do. It will
bring about some merging of depart-
ments. They will merge this depart-
ment with that department and
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change some routine here and there.
But that is not enough. That is not
what we want. There has to be a
basic reorganisation of the adminis-
tration at every level in a fundamen-
tal way. A new official class should
come mntg existence which should be-
lieve in democratic values and socia-
listic values and we should not be
guided by the old antiquated prac-
tices and ideas which existed during
the daygs of the British or even ear-

,lte1. There is the Vigilance Commis-
sion But a Vigilance Commission
of one man at the State level some-
times becomes a centre of a]] corrup-
tion.

Sir, I am Communist, I will quote
Lenm's remarks. After the 1917
Revolution he said that if you want
to builg socialism you will have to

+ destroy root and branch all this bure-

aucracy. You will have to have new
people tp build the superstructure of
the society on the basis of g socialist
concept which the new Government
will practise. That we have not done
and, therefore, this bureaucracy is
| eating up the bowels of our country,
eating up the bowels of our economy,
destroying the foundations of our
political life.

Coming to the cultural sphere, I
assert with all the emphasis at my
command that not only materiallv
but also culturally we are one of the
most backward countries of the worid.
Mr. Mookerjee may trot out all man-
ner of figures but it ig g fact that
illiteracy and ignorance are growing
in India in an absolute sense. Though
there may be some hospitals and dis-
pensaries, some of these dispensaries
are without doctors and compounders.
In an absolute sense disease and star-
vation are growing in India.

There are no cultural amenities for
the common people in the rural areas.
Then how do you say that you are
advancing culturally? So, Sir, tak-
ing all these factors into account, I
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charge this Congress Government that
you have brought the country tp a
position wlere there is no alterna-
tive left to us except that we stand
up and remove you lock, stock and
barrel from the offices that you hold
and the positions that you hold.

I,have pot much time, Sir, but I
woulg take up a few paras from the
Presidential Address and give my
remarks. Para. 6 speaks about ad-
vancing the major objectives. What
are those inajor objectives? Ending
dependence on foreign assistance, in-
crease in agricultural production and
contro]l of prices. I say how long are
we going 1o listen to this sort of
sermons? What have you done so
far? Why have you not controlled
prices so fér? Why have you handed
over your food to the Dblackmar-
keteers? 1 say today every shop-
keeper is a blackmarketeer. Why
are you not prepared to organise
state tradirg in food? Are you pre-
pared to get hold of those people who
indulge in blackmarketing and give
them exenplary punishment? You
cannot do that and you will not do
that because you are dependent for
your fund: on them. 1 appreciate
Mr. S. K. Patil's remarks who said
openly, “Y2s, we are taking funds
from industrialists”. He is frank
enough to say that

SHRI A. D. MANI: He is proud of
it.

SHRI Z. A. AHMAD: Yes proud of
it. He says he is taking funds. He
can say that but he has exposed the
whole organisation.

Thep there is the question of agri-
cultural production. Here is the
Minister of Planning sitting opposite.
Let me tell him that production of
agricultural commodities does not
depend exclusively and entirely as is
sought to be put forward, on techno-
logical advancement. There have to
be basic socio-econnmie~ changes. The
great bulk of our vpeasants are small
holders T+ ic the emal) holder who
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has to have the resources in his hanc.
Today he is lacking resources. You
may give maunds and maunds and
tons and tons of manure, but who is
going to use it? Is it the small man
owning 1, 2 or 3 acres who will use
it? You may give seed. But a good
seed requires a lot of attention. It is
a delicate thing which the poar
man cannot do. Ninety  five
per cent . of your producers are
poor peasants, Therefore, what is
necessary is to give them all possible
help, It is necessary to develop agri-
cultural services on a co-operative
basis, not co-operative production or
co~operative cultivation but co-opera-
tive services on the basig of, say, co-
operative tubewells. On co-operative
basis you should develop tractors. But
instead of giving them service you give
them Anuden. You hand over money
to them, Rs, 300 or Rs. 500 to them.
That becomes a source of corruption.
I want you to give me an example in
any part of the world where for the
purpose of production cash is handed
over to the people, That cash is not
used for that particular purpose. That
cagh is used for the daughter's marriage
or for building a house, This is the
state of affairs, Are you prepared to
bring about basic socio-economic
changes by imposing curbs, by reim-
posing the process of land reforms, by
abolishing these blocks? T do not know

! where Mr. S. K. Dey has gone. He

presented these blocks to the country.
Friends opposition know what these
He wasted millions and

blocks are.
millions of the national] funds in
blocks. Though he hag gone the

blocks still remain. He duped Jawa-
harlal Nehru who did not know much
about agriculture. He told Jawahar-
la] Nehru that every village had got
electricity and that every village was
prospering. 1 am glad he ig gone. Now
I want his blocks should go. It is
al] a wasteful expenditure.

The peasant should be assured cheap
water. The peasant should be assured
a fair price. The peasant should be
assured  enough, adequate, cheap
manure and cheap seed and, then, his
interest should be safeguarded. Tha



329 Motion of Thanks

land revenue system should be abo-
lished. This svstem should go. Itis a
vexatleus system. It is a burdensome
system. The system of tax on incomes
should be introduced. The small culti-
wator should not be taxed at all,

Now, Sir, these objectives are there,
but I do not know what you are going
to do. You say you want to attain a
sustained and adequate rate of eco-~
nomic growth. What is the rate of
economic growth? I am not an expert.
But I was told that from 5 per cent,
targets you have come down to 2.5 per
cent, in the Third Plan. I want to
know why this matter has not been
enquired into. Why those Ministers
have not been called to book? Why
those officials who are responsible for
this serious shortfall in production not
been punished? Is it an ordinary thing?
Millions and Millions of Rupeeg you
have spent, You have mortgaged your
freedom to America and other coun-
iries. You have taken loans from them
and from 5 per cent, target you have
come down to 2} per cent, a shortfall
of 50 per cent. Who 1s responsible?
The entire Cabinet is responsible, The
entire Parliament must discuss and
then punish those who are guilty of it.

We want you to develop production.
But can you develop industrial produc-
1ion without nationalising banks, with-
out curbing monopolies, without na-
tionalising foreign trade? Where are
the resources? Where is the extra
wealth to come from? These resources
must come from nationalisation of
banks, Only through nationalisation of
banks, curbing of monopolies, nationa-
lisation of the import and export trade,
oil industry and, above all, curbing of
foreign capital you will be able to
eliminate dependence on foreign aid,

Now, Sir, T come to Plans. Mr. Asoka
Mehta will excuse me if I indulge in
some plain talking, T was told that
the Planning Commission is going to
be abolished. There is something in
the air like that. 1 would not like
the Planning Commission to be abo-
lished, I am a firm believer in plann-
ing. But I want solid plamning, plann-
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ing for the people. I do not want
paper planning, You sit in the offices
here and cook up all sorts of statistics
and start allocating here and there. At
the lowoe level what is happening?
There is wter wastefulness. I was
Chairman of the Public Accounts Com-
mittee in UP, for years and I know
how millions and millions coming from
the Centre are just thrown away. One
project is taken up and abandoned
and another taken up. Monsoon inter-
venes,, Maditinery from abroad is not
availaiiMforeign exchange 15 not
avaip#®ie® eleetricity is not available,
and then it is given up. I can tell you
so many stories about it but there is
no time, So Planning has to be re-
organised in a fundamental sense.
Planning hag to be planning for the
people. Planning on paper will not do,
Mere financial planning will not do.
Planning has to be for the people and
by the people, It has to go down to
the village, Planning has to start from
the village level. Therefore, the De-
partment and the Commission may re-
main, but competent people should be
there, A total overhauling ‘of the en-
tire outlook of planning has to be
brought about. This is my submission,
Sir.

Now, there is another statement in
this Address which says that a National
Commission on Labour will be ap-
pointed, Very good, Let there be a
National Commission. There have Leen
so many National Commissions. I
don’t know what has come out of those
Commissions, Let there be another
Commission. But I say, before you do
something about labour in general,
please do something about your own
employees, After all they are part
and parczl of the whole Government
set-up, I know in U.P. for 2} months
those people were loitering in the
streets demanding a meagre increase
in their salaries. But they were told
“no”. There was lathi charge and
they were put into prison, When your
hands and feet refuse to work for
you, how long will you last? In Delhi,
the policemen demonstrated for a raise
in their pay. And the time is not
very far off when the poor sons of
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peasants who are in the Army, who
are defending our frontiers, will also
demand an increase. They will say
“we have a right to live, We are
Indian citizens. The Birlag get
millions but we don’t get Rs. 75 or
Rs. 85 per month. It ig our birth-right
to live and live decently.” So please
before you o anything further, do
something for your own employees.
They are in a state of revolt, At the
provincial level, you should see -that
at least the Central level of pay is
guaranteed to the State employees. 1
congratulate some of the new non-
Congress Ministries who have taken
thig decision. About Labour in gene-
ral, I don’t have much to say, But, of
course it is a very complicated prob-
lem and a very serious problem—the
linking up of the dearness allowance
with the Cost of Living Index, giving
of proper bonuses, etc. It ijg a prob-
lem that has to be tackled very rapidly
and firmly.

Now, Sir, I come to another point,
the last point, that is ‘Foreign Rela-
tions” mentioned here, Now the policy
of non-aligriryent has been underlined
here. Very gnod. The palicy of non-
alignment is correct, The whole coun-
try believes in the policy of non-align.
ment. But I submit, Sir, that there
has been a process of gradual weaken-
ing of this policy—corroding of this
policy, 1 should say. Why? It is be-
cause of our dependence on imperialist
powers for aij and food, That is the
reality of the situation. Yesterday,
Mr. Akbar Ali Khan, a very honest
man, said it was a crisis of conscience,
He said “I think America is doing
barbarous things in Vietnam. But I
have to get food from America, from
Mr. Johnson, and, therefore, 1 can’t
speak out cpenly ” What ig happen-
ing in Vietriam is something atrocious,
he said. “Part of humanity is being
destroyed, but I can’t speak openly
hecause | have to get food.” He has
to get aid, He goes about he brings
about devaluation at their command.

SHRI A, D). MANI: Not he, Govern-
ment,

A
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SHRI Z, A. AHMAD: By “he”, 1
mean only the Government, He is the
only Minister sitting here. I do not
mean anything personal, I am point-
ing to him as a symbol of the Govern-
ment, Now, you were eager to get
money from them. How will you then
maintain your non-alignment? How
long will you maintain it? Your de-
pendence will grow when the internal
economic life becomes bankrupt, Your
dependence will grow. You are de-
pending more and more on food from
abroad. Ag the saying in English goes,
“he who pays the piper, calls the tune
That is what is happening to-day.
America has the temerity to say “don’t
trade with thig country, don’t trade
with that country.” You are not very
clear on that, Mr. Chagla says it is
not part of the agreement and all sorts
of things. He does not say ‘no, we
have definitely taken a position.” He
does not say that; he dare not say that
because Mr, Johnson will be annoyed.
Therefore, there is a gradual weaken-
ing of your foreign policy of non-
alignment, and this fact has been noted
by Asian and African countries

SHRI M. N. KAUL (Nominated):
What is your alternative policy?

SHRI Z. A. AHMAD: The alternative
policy by implication is very clear, You
are a clever man; you should realise.

SHRI P. K, KUMARAN (Andhra
Pradesh); You quit, we will show.

SHRI Z, A. AHMAD: So that is
being realised by Asian and African
countries. The tremendous respect wWe
had once upon a time under the
leadership of Jawaharlal Nehru, in the
counsels of the world, is not there now.

Then we boast about this fact that
our policy of peaceful co-existence
has been accepted by America and
by the Soviet Union alike, Well, it is
goud that as many countries of the
world as possible should be made to
accept the policy of peaceful co-exis-
tence. It is good foreign policy. But
I would like to check your statement_
I would like to correct your statement,
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America may have in words accepled
the policy of peaceful co-existence.
But in action, it is violating it at every
stage, at every level at every moment,
the policy of peaceful co-z2xistence,
What is happening in Vietnam is a
veritable genocide. Millions of poor
peasants are being destroyed there.
Their crops are burnt, They are vic-
time of this germ warfare. Ig it peace-
ful co-existence that is going on in
Vietnam? What wag America’s aftti-
tude when the India-Pakistan conflict
took place? Did not America supply
all the Patton tanks and planes to the
Pakistan Government? Who was giving
all the ammunition to Pakistan? Was
America believing in peaceful co-
existence between Indiag and Pakistan?
In the name of fight against China, it
was giving Patton tanks to Pakistan
as if the Patton tanks can go across
the mountains to fight China. The
Patton tanks rolleq along the plains
of Punjab. . .

MR. CHAIRMAN: I am sorry to
interrupt. You have exhausted the
time allotted to your party.

SHRI Z. A. AHMAD: 1 will finigh in
two minutes, It does not matter, 1
will be the only person from my party.

So, Sir, you can’t equate America
with the Soviet Union in your state-
ments on peaceful co-existence This
is the habit that you have got into,
equating this and that, It is dictated
by certain weaknesses. Your feet are of
clay and, therefore, you cannot walk
firmly on the ground. So you have to
walk gently looking to this side and
looking to that side, That does not
give you credit in the counsels of the
world.

Lastly, I come to the question of
China and Pakistan. First of all, I
want to say that it is correct that
India ig taking a clear-cut position
about Pakistan, The Tashkent spirit
hag to be maintained. We have to do
our best to see to it that despite provo-
cations and the wrong attitudes of the
Pakistani rulers, we stand by that
Tashkent Declaration and to see that
it ig observed in letter and spirit. We
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should go further and keep making
continued efforts for a no-war pact
with Pakistan with a gettlement of the
Kashmir issue on the existing border
line. We are alwayg prepared to settle
the issue on the existing cease-fire
line with minor adjustments here and
there. Of course, we are very clear
that Kashmir is an integra] part of
India. We will not bargain on that
point, We should takz a firm stand
on this whatever the consequences
may be.

Regarding China, I entirely agree
with the statement made by the Presi-
dent of India earlier that we have to
make up. We condemn China’s mili-
tant and expansionist postures, We
consider those postures to be dangerous
to the peace and welfare of Asia and
the world. We consider their aggres-
sive designs dangerous not only for
us but dangerous for the entire
humanity, Therefore, in a forthright
manner we condemn the militant, the
aggressive, the expansionist, adventur.
ist postures and positions taken by
China and it is time that we, a5 a big
nation, keep on patiently struggling for
peace, struggling for adjustment of the
boundary questions, The Colombo Pro-
posals were there. They are just pro-
posals, they are fair proposals, We have:
already taken our position and we hope
that if we go in this manner, a day
will come when India and Ching will
live as good neighbours and the danger
of war between them will disappear,
We do want 10 cut our Defence ex-
penditure because our economy is jeo-
pardised, our development is jeopardis-
ed by our Defence expenditure. There_
fore if we make these efforts, if we
consistently take our position that we
want peace both with China and Pakis-
tan, our neighbours, then it will bring
us credit in the eyegs of the world but
if we indulge in the same sort of op-
portunist talks 1t wil not bring credit
to us. We will be equated with China.
There are people outside, this is a big
world and they do not understand
things. They will say ‘You are mili-
tant, you are also wanting to fight with
China and they want to fight with
you’ We do not want to fight with
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anyone. We believe in peaceful living,
we believe in peaceful co-existence.
We believe in positive co-operation
and we want to extend our funda-
menta] outlook which was givan to us
by Mahatma Gandhi and then develop.
ed by Pandit Jawaharlal Nehru, We
want this to be lined up, these friendly
relations and friendly co-operation
Letween friendly countries. I have
saig what 1 wanted to say. It is qiute
right that I could have elaborated
those points and give you more posi-
tive suggestions but one last thing I
want to say and that is this,

Our Congress friends know that
things are going to change. I would
appeal to you to sit up and think. I
would appeal to you to realise the
state of affairg that we are facing
inside our country, the crisis of the

policies that you have pursued during

the last 20 years, I want the pro-
gressive elementg in the Congresg to
realise that things have to change, that
you cannot go on with this claptrap,
that you have been indulging in and
that you have to think in terms of
fundamental reorganisation of the
social structure of India. Without that
neither the prices will fall nor the
production will grow nor the industries
will advance nor the unemployment
will diminish. A fundamental reorgani-
sation of the economic structure of
India on socialistic lines—that is what
we have to do, Then there are chang-
es. Now in India we have the Federal
Constitution of India becoming a liv-
ing thing. There are States with non-
Congress Ministries and we should see
to it that the Federal Constitution of
India, this entity, j5 preserved and
developed, I will not fight because I
do not believe in violence but I will
Tequest you to pay all attention to the
new Governments that have come up
in some States, that have been formed
in some States, They are backed by
the people of those States. Those Gov.
ernments have taken the initiative and
passed certain laws, They have put
forward certain programmes. Do not
obstruct those programmes. Let them
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develop, let there be real competition
between the different States, let them
show by results, I will call it a socia-
listic competition, a competition in the
interests of the people, a competition
for the benefit of the people. Let there
be competition and the people will
judge you by your performance. But
if you adopt a step-motherly treatment
towards them, to those young Govern-
mentg that have been formed in the
States, I am afraig you will have to
pay a very heavy price for that, The
people will not tolerate it and 1 do not
want to see that day when the process
of disintegration starts, with the States
going their way and the Centre going
its own way. I want unity in diversity
to be maintained and the unity to be
Etrengthened and, that will be streng-
thened only if you recognise that the
Federal entity of our Constitution
should be preserved and that the
different parties, the different com-
binations of parties, the different out-
looks entering into the field of com-
petition to serve the people and save
them from the distress that they are
tacing.

Thank you.

SHRI M. GOVINDA REDDY
(Mysore): Mr, Chairman, I am sup-
porting the motion under discussion.
For over 5 decade and a half we
have been accustomed to seeing the
Opposition parties blaming the Gov-
ernment for everything that is hap-
pening in the country. It reminds
me of what history tells us about the
Christiang in Rome. When the Chris-
tians were to be persecuted and when
the Government found no ground to
persecute them with, some of the
Christians were persecuted on the
ground ‘the cock ecrows’. It has be-
come a saying now. If there is
more rain in the country, the Congress
is blamed. If there is no rain, the
Congress Government is blamed. If
the prices of foodgrains fall as it did
in 1964-65 again the Government was
to be blamed. The complaint was
that the agricultural section was neg-
lected, that the agriculturists were not
getting their due price and when to-
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day there is food shortage again the
Government is blamed. I heard with
respect three Opposition leaders who
have spoken. The hon. Member this
morning was blaming the Govern-
ment for depending upon foreign aid.
If the Government wants to build up
the economy of the country and when
the resources of the country are not
adequate to strengthen the economy
and when foreign aid is received,
again the Centre is blamed. Again
the Member was blaming the Govern-
ment for receiving foodgrains from
foreign countries. Does he mean 10
say that when we had no other means,
when gricultural production  fell
short of the national needs, we should
have al]lowed the people to starve?
Whatever method the Government
could think of for coming to the aid
of the people in this situation was
followed and again the Member says
that the Government was wrong in
depending upon foreign countries for
food supplies. Since the President
was pleased to address us last and
since his prescnt Address, there has
been a lot of change and the change
is very indicative. Now the Cong-
ress Governments were held respon-
sible for everything in the country.
To-day the Opposition parties can no
longer charge the Congress Govern-
ments for what is happening in the
country, for either shortages of food-
grains or for industrial production or
the lacunae in administration or the
corruption that is prevailing in the
administration because to-day in six
of the States the Opposition parties
have combined to form cocktail Gov-
ernments ang to-day if one says in
Orissa or Bihar or West Bengal or
anywhere that the Government is res-
ponsible for the shortage of foodgrains
or for the rise in the prices, who is
responsible? My point is, I expected
the Opposition to change its attitude
with assuming the responsibility for
administration in some of the States.
They can no longer shoot like a3 man
amuck blindly. To-day their criti-
cism is out of place and it should be
constructive if it is to be at all taken
for what it is worth. When they
have assumed responsibility for the
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administration, if not full responsibi-
lity if they are constituents of the
Government, to-day anybody can lay
against those Governments the same
charges which they were laying on
the Congress Government everywhere
till now and on the Central Govern-
ment,

SHRI BHUPESH GUPTA  (West
Bengal): Ask Mr. Atulya Ghosh to
lead 3 demonstration for the nationali-
sation of the banks and the Bengal
Government will welcome it,

SHRI M. GOVINDA REDDY. I
hope Mr. Ajoy Mookerjee will have to
answer the same charges. For what
has happened the speaker this morn-
ing was asking us to sit up and think
over. There is sufficient for the Cong-
ress Party to think over. 1 am sure
the jolt the very severe jolt, that it
has received surely makes the Cong-
ress leaders take a look at the things
that are happening outside and in the
organisation. But that is not the ques-
tion now. The point I am referring
to is that my hon. friends there are
now in the same  position as the
Congress was and  therefore they
should realise that blind ecriticism,
unreasonable ‘ criticism, woulq recoil
on them. Therefore they should be
careful hereafter.

There is another danger, Sir, which
I would like to point out very humbly
to the Opposition benches, and jt is
that they are releasing forces which
are bound to recoil on them. They
want to subvert law and order, Sir,
in order to reduce the Congress
majorities in some of the States which
have, unfortunately for them, still re-
tained their majorities. They are
adopting methods which are not de-
cent political methods.

SHRI BHUPESH GUPTA: Where?

SHRI M. GOVINDA REDDY: The
Congress may not suffer from them,
but the same technique and the same
methods are bound to recoil on the
Opnosition benches. It is a danger
which they should visualise and rea-
lise in their own interests.
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SHRI NIREN GHOSH (West Ben-
gal): What? Be specific. .

SHR] BHUPESH GUPTA: Where?

SHRI M. GOVINDA REDDY:
Newspapers are giving 'you the infor-
mation of  Congress Member being
shot there, another Member being
asked to join a political party at the
point of a pistol. T need not go into
these unpleasant things. l.et me not
repeat them. Well they are happen-
ing today to Congressmen, ang they
may happen tomorrow to you. So ‘you
have to realise that danger. (Inter-
ruptions) I am not yielding.

SHRI BHUPESH GUPTA: Was the
Congress Member shot by the Opposi-
tion?

SHRI M. GOVINDA REDDY: I did
not say that the Opposition shot him.
But the Opposition techniques are
there.

SHRI BHUPESH GUPTA: No.

SHRI M. GOVINDA REDDY: In
due course it will prove as to who
shot him, as to what had happened.
You have heard the hon. Minister say
as to what the Governor’s report re-
vealed.

SHRI BHUPESH GUPTA: That
what the Governor says.

SHRI M. GOVINDA REDDY: 1 am
not yielding. My time is running
short. Well, the hon. Members have
got the right to speak for themselves
and they may do so.

SHRI A. P. CHATTERJEE (West
Bengal): Do not make hysterical al-
legations.

SHRI M. GOVINDA REDDY: I am

is

not making any allegation but I am
pointing out to you the indications,
the writing on the wall. I am point-

ing out to you to be careful in what-
ever you are doing today. They may
recoil on you tomorrow.

SHRI BHUPESH GUPTA:  What
we are doing?

SHRI M, GOVINDA REDDY: We
are prepared to take what comes to

us,
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SHRI BHUPESH GUPTA: Whai
we are doing ioday? What we have
done in West Bengal ig that we
have allowed the West Bengal Secu-
rity Act to lapse, and we are propos-
ing to amend the West Bengal Gov-
ernment employees’ service and con-
duct rules so as to ensure their trade
union rights.

MR. CHAIRMAN: He is saying,
“Don’t do what we have done.”

SHRI M. GOVINDA REDDY: Whai
they are doing, I am saying. Of cc-
ourse if there is anything wrong that
we have done, it is welcome for them
to point it out.

Sir, next, in the matter of food-
grains it is a very serious situation.
We certainly request the Government
to take a very serious view of the
situation. Sir, I should like just to
make some suggestions. I know what
the Government are doing in order to
increase production in the agricultu-
ral sector, both in the matter of food-
grains as well as in the matter of in-
dustrial raw materials. Sir, in the
malter of foodgrains I know that the
Government is very earnest in multi-
plying seed farms and the  hybtid
seeds which alone hold the key to
increasing our agricultural production.
In addition to that I want to suggest
very humbly to the Government to
think of having a probe into the agri-
cultural sector itself. The agricultu-
ral sector, today, is not , organised;
whether it is on the production side or
on the scientific technical side, or on
the credit side, the agricultural sector
is not organised. .Food shortage is a
long-standing problem, and in view of
the increasing population it is going
to  be a great headache to us for a
long time yet to come. Sco it is better
to review the whole position with re-
gard to the agricultural sector. A
concerted plan has to be evolved for
the agricultural sector. Our  hon.
friend, this morning, was pointing it
out and asked why industrial produc-
tion had fallen. Well Sir, it is partly
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the handicaps in the agricultural sec-
tor that are responsible for the fall in
industrial production gg well. So
from the point of view of increasing
foodgrains as well as from the point
of view of enhancing industrial pro-
duction it is necessary that the agri-
cultural sector has got to be streng-
thened, and that could be done only
by instituting a thorough probe into
it, Sir, from time to time I have been
pointing out—and I am never tired
of pointing it out—that the Govern-
ment have not given due prominence
to agriculturists in this matter; those
who are engaged in agricultural admi-
nistration are generally people com-
ing from urban areas, people who
have no adequate knowledge of rural
conditions and, therefore, in  imple-
menting the various schemes of the
Government they do not have eye to
see to their correct implementation
and, therefore, the administration in
the agricultural sector has to be re-
inforced by those sections which have
real knowledge of the  agricultural
sector.

Sir, the next thing I would like to
come to is our foreign policy. Our
foreign policy was blamed by the hon.
Member who was speaking this morn-
ing. He was saying that we have
weakened our non-alignment policy. I
do not know where we have weakened
our non-alignment policy. He was say-
ing that at one time we were getting
very great respect internationally but
we have lost that now. I do not
think so. In fact, India has been res-
pected for the stand which it has taken
in international affairs and if I may,
I may point out one instance to my
friend—who is not here-—to show what
independent “action, what firm action
we have taken this time in the matter
of Vietnam. We all know it and I
need only recapitulate it. In the
matter of Vietnam, although one of
the countries involved is supporting
us by giving us assistance in food, and
by giving other assistance, other aid,
still we have taken a stand which is
not to the liking of that country, and
1 should certainly congratulate the
Government for taking that courage-
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ous stand, that independent stand, for
suggesting that bombing Vietnam
would not be the solution to the con-
flict, that instead of a military solu-
tion we have to seek a political solu-
tion. This 1s one instance which the
hon. Member may keep in mind and
see for himself that our non-alignment
policy has not been weakened, ang the
respect that India was accustomed to
receive in international affairs from
other countries is not in any way less-
ened.

With regard to Pakistan the Thon.
Member was saying that the Tashkent
agreement should be respected. There
is no instance of its violation, Sir, not
even Pakistan can show to us an ins-
tance where we have violated any of
the clauses of the Tashkent agreement.
As this morning the Question Hour
revealed the Russian Government did
comment upon the very scrupulous
manner of our fulfilling the Tashkent
agreement, Therefore, Siy considering
also their comments or observations
there 1s not much for which one could
hold the Government as being guuty
of any lapses; the Government 1s
doing its best. Sir, in every way the
Government has achieved progress
and [ do not want to tax the patience
of the House by repealing the prog-
ress we have achieved in several fields
The mover of the motion has already
done this. So there is not much—
which the Government could be found
fault with, and if it comes to a ques-
tion of finding solutions to the num-
erous problems in the country, I think
the Opposition Members musy con-
gratulate the Government for finding
such solutions as were in their power.
Ag I said before, the Opposition par-
ties glso are now holding the reins of
Government in several States,
where the responsibility of achieving
progress also behaves them and, there
fore, they should show to the country
that they have achieved much pro-
gress either in the industrial or ihe
agricultural sector.

With these few words, Sir, I
mend the motion to the House.

MR. CHAIRMAN: We shall sit up
‘a 1.30 p.m. Mr. Bhandari.

com-
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ot gt fag W (Ieaw)

qamfas wgiew, Twtfa & F1 78
wfsrgo 2w ¥ gu Ay 9w IqT
Fagegl wERFISTF AR fF W
T FATT &, fawer arg Aten A Izt
s uw frw afdfeafaat ¥ s1o0 w0A
et e FT G oA fF womfaw
Fa 7 qf@aT e |

[Tee DeruTy CHAIRMAN in the Chair ]
afey fags 98 qa13 9T g af@d q
gHT ®, AT F149 I fAg 3T g
Y g FSIA AT 307 7 I9feaq
AT & ITH FUY IA BT OF AAA F
s X gfefeafa &1 sraaremT e
2T & 1 Wl & g wW dWra
@ gRr 1 9 &Y ghamar ® g
af@dq, SROEAN X g ararafaaT
HIT FET A=A 7 A qofas 3feear
{ forq qfeaad A1 &7 AT F¥ A7 G R,
SAKT TEF GUAT Fg 3% I 9 A
w3191 A%ar f&  wafas qf o= €
g fewm fas™ s FATE F 1A 9%
g, Fgr AFT SFOM 1 WT W
FIT AT A & G qfed FF 7 A
fFaaT Faded IAFT GO YT AT
2, ¥ fomr & ag W fegamy
TE AT § AT FET Afgaza qq47
2I19WUT & ARG ¥ W a9 A0
Mg grar g 5 & faw fay 3 w99
# A FH F fa7 qAm9 F 1%,
IEY e & faudly, R @Y Am,
F3d qa7 o, vF wie ¥ 3TN
HH FT fagr, AT 39F qryTC 9%
TAF WA N AT AT AfqageT qqAT
79 g1 mar 1 & 399 gEr fagae
FEATSRATF 5 fgrgma &1 s
AR 15T FFHTF AT ey
st ¥ war gt § AR
' 9®g g9l ¥ JT ITHI
qgfaar @), 3w &7 Saq fqaar aer
T, AT worsA fea afew wix
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Fm & oy FwEww e W
FUF F Afaqy T faw Tw T
FET AN 9T BT, AiAE gfex
¥ 9w AWiE Seq §1 Al
99 ¥ WW W, IAF FICT I F
Tq® oAl W 49 4<) QW W A
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T |
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# Faw 98 9 919 F1 @ f7AT AU
12T § fF 109 99 wAares ge v
a9 FUF FT TS TG F STH7
JIAATHT, ITF TR F HHT 9 F1T
W AW fAAT 91 1 ogw
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@ & famgrafar s st @ 7
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Hfaay & #reer mfus Fraw ¥ fSaer
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wfF =€t g€ &, % 99 Ui Teeafy
9T FTH FLA FT TEATT FIX FT qET
AT R 1 FW IAY AGET 4G @
g9 3 FAeieT) &7 SFT 9T ST qror
FAT AT Jafeqa gd @ |

¥ ¥4« ga1 81 fAaEa @7 T8ar
g f& = axad g affafa st an
HEA FT 1T F7% ¥ [T T F 9
¥ 37 fawnarfat &1 axear & fawra
F foar gwm =fgg, & =g
F7F 7 93Y gL FUT qET ITHI 3@ AT
I HEIW &1 A w wfaw M wfygsw
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afEm ¥ g F1E wE Ay i ety
AR AT Fod wiwgwmaer § 39 9T
F1 7Ry gy 3, 9 S g 74y A
F qAT & AT fA0 g, wger %A, 3
AT T & AT 7 g1, AR fagsr
TeZafq AZIET FT ITET GATE & FAATT
FA & FTLT DT HTAT GST,  TART
Jea@ T AAATTY F 3¢F BT H
2 HIX g1 9¢ 373 oo fFar 2
“z g %7 fawg g fF voeam 7 wezafy
FT AT AR F@T 987 |7 AfFq F9
AT TF TET A Ty, A Av e
FE F O Afagmw #t AFiTHY FT
I IS &, § qATT g T AT I
g afas § T s d Fvaie avsaa
T F F fau swae f5 g w0 Ay
ar ueeafa 7R F1 YEwWAT gy |
T FTA FT FIT IAN I9FeAT ALY
glar 1 afET o faw s & T8
#Fr weare 3qferq wr vz, e
TaF § weuld AT FT AT &Y T
T AT AATEIT 373 faa &, s"@raT
awar & fF I 3@ gar &, 37 A
AT FT AT FW THT | AR
H AT @1 AT, TT ATEAT FT HTL
FT g2ATHH qAT I ATFCT Ag
afed gt fgwtn £ gamq1 1 afor™
& T |

TadT wEiRg # o av Fw
I AT &1 AW OT @ AL 3qF
ATy § ITHWITT WEIET, qH AWE
o fowag 0 & 5 a8 F9 @@y
A F1 AT 9T TG T & a1 S qHeq
I FY AT FHAS TETFTAS | T@T
9% 1199 89 99 98 a7 IZT $ qiaamag
& gfysfaT  qwa w, 99 I8
IAHT ALY, JAATTEE &1 ATARY
AT 9T & I 5 oo a7F ¥ 1w
ety g1 fF 9t 9@ ggr " A oW
AT 97 TG I § F &Y Fog ¥ Toq
TWE w7 gA¢ 79, 37 F90 & [0Y

[ 21 MAR 1967 ]

|
|
|
|
|

on Presudent’s Address 346

waray w3 2 fagr o 1 gw fy e
g A =g I afg a7 ww e f
IEA W YA ARG ¥ qEAT AT

¥ UGN F AFT T FAAT ¥
I cannot consclentiously call
upon the other party.

gy qT |7 TZ FTOET & AT E,
RECT FATST TEY X 3 A AT
e 7 7 fafae feawr awT T
fad «qrar wa” fray A1, A d-
20 sargwr fgegemm W @7 faenm s
TIAT ALRT TH GH FTHH T SAHT
g FET TEX X ¢ F FFAT
AYET qe7 AR TH AT T SIZA
X Y Frfww & 5 sreer gew oyt
q AT 5T UTH &7 TENT FI ACHIT
& & B gfra o T 7 #3971 3T%T
FQquT FW F gE@EFAT fF4 57
T A G T N FIA FT qZAA T
W17 FfeT aseaE & oAt gfdfeafaar
dar FY 7 BF T AT AT F1 vFgeAT
F & v @i ngea #1798 #wf4-
aw fzmars faor fr a7 ST vy
T 419 158 | 3ATH FT 99 FIFEA
Y grgo #v g o FfET 3% A
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feafa fare o€ Ak o= feafy fars
I F F1or A7 fAug ag a9 T F¥
T FHA A F A T AR TN
#g faqr fF A>T owoT qgr gnit 7
2492 F T2 TEUTER(T | 2492 F AT
Y S FHT TR (BT T TS o,
TG FTHE & 18 °E T HAYT F 144
T AR FL AL | JT R qg AT
g g & a # # afcdfesfaan
Jar QT nE Y, F A Avaw dav gy A
4?7 fadeft et ST § O FiAEY
a 931 39 faq w1 & wf O fowmEy
g 4 ATIG FT AET g & 18
9 qgF & TAYT N 144 URT T &Y
TE) 3T 144 9T FY BET T 439
wgEg { O arqen @y Fr Frfaw
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[#Y wrzz fag ]
F 1 FAET F I FT JEAFT
# fu ag Az s s g f
AT VRN WEE 3 e F7 faw
IS AT A1GUT FET AT, TARA
1 afcfeafa & @y v 1 @ w77
RIS ERIE S E R e ORI IR G
ara & a7 T FS T AR A FgT
T2 3% Agrar | geg fAdety arEn
FARASN TOF2T azg A F g
qrt  AfET { IAAT FETHEAT ATAT
z fx a1 15 faddg agew UweaE
faar awr & =7 A q7 ™} v
7 e 98 &t faq & F9ra F7 a7 AR
12 A2 faet 777 €Y ATF & | T AW
F ooy fafegaar s amw & faan @
T orer o7 34 fuga & faet w7
WA A 1 F AW faRE qEey
WA FRAT Tue o FAT F
Fzeg g T 12 R qeea A1 2 9
AT 7o % w9 (AT qIeE gu
2 ol a7 & g & 1 s A
7 o g% fFE g9 A w0y A9
3o1E % AT 9 39% qfady ¥ 999
THFIE FEFEr T W AE
FY F1E R qUT uF oY e HIF IF
FAM AT G § 39 12 fAEw13 qeea
F O @ FE owar g afew
TaqX wgied A fAga qTeat 67 a9
FEAIA FF TTEA § OF 79 gfagrg &1
fator £<7 1 Fifw 7 1 TIATAERA
AT TS F AT AIAT ETENF T A HT
Fiforw A, AfwT A7 g @ F 79 FBA0
9gqT g R 39 A W AH 6 T2 9
frags F@T & gt &A@ #
g =g f& 7F vE W 0¥ A
FT ATH T4 AT JT &7 F7 G
& Ama  Futead gar AR faay ow
IR AFT OF  qA Fal AT FEA
T AFT AL A T | AN
Te 3 {5 we ¥ TEA g W9

I

I RAJYA SABHA ] on Prestdent’s Address

|
[

348

Fr¢ I @AY AERT F AR T AT
ORI E I: C E  (l  E0
T g7 fF gz WX TwEd @ £
g T FAfRR TS 3w & Ao qgae
UEET & 90T TAT) WF IW A
F g ag ag Afew ¥ e fF 39E
AW A gEF €z & 0% gaF an
7 fga-frasg2oe far mr & A%
IAF IV N AAT-TAET FT AT E | FAD
FATAT F4T o frdY ot gF T HFoF &
I T I JT Ta47 F a8 3afe9d
T AT AZ | AW AT T JF AGAL
AZET T FTRT § GART a9 ard o Al
SEF w2 ggy faTnt zw &
T F f9 gEedt & @i ® war 9
AT ITM AT F oamEw &
qH W ag fag 7§ F9AE @
T & & fafy == & wfaa 20
Ie 7z fag &v faor 5 s9 &
ATF 91 gy ¥ AT ATy @ F
AT 92 I F | AT TAAT AGIEA
o faumr ¥ FTa 1 AT AR F
foo famaor 297 SRy ¥ A TH A
FT Gaem g2 & AT F1 TT FTHRA
¥ & A ¥ afew § 39 A9a 59
foafg ¥ *Q Y 5 3 @ AE W
TAN &7 #F W SHI a9ig § I
24 9% qTZ TA FUEA T T T FIOAT A 4
QI AT gger ST gEY IER FT9E
FT 176 & g3 7 88 wEdl T qFAT
91| IR T fAEaE IeEETa A
FuAT a3 foar forar o 59 aw@ &
famae yfed) F W W A
qeETT T8 oY1 wfew srer faRidn
T F AAT 9T Jg HWTOT HMIT STIT
2 owEa w1 gATE T A AT
F form any afcfegfa 9ar w7 @ & waf®
o9 q§ 09 TeEr fan e AAer A faa
W gEE @Enetgg A, €9 g
ST HYT s FAAT ST o, THT FTHA
T 1 3F F67 F 5749 37 & fog
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A7 Fufas &1 ¥ I3 F fou g7
qF17 FT AT v oqr Afwr ozw
gre F09 F1 fFe JomfeEr 787 T8
TR | FTAR AW A w1 e
aarfEr & a8 & 3fEF 2 g A Ay
Tuz T 24 92 & fqu g7 Fwvwg 7
Qg & fZar mmy 3EY fag aer
Qv M7 FT AT wWeme Z0T OE
HITOT FA( &1 TE R AfE T
¥ OFT R0 AT FgEA A Y g0
W Ag 72 a7 "9 " 79 fae
2 AT 3T q@T O AVERT AATT
F1 A7 f@ar JET =Srey i 3\ AvE
F AR T 90T g1 AT adE
FT T A1 AT gEifzar it 7 A
forr f zwrtfl ot @1 ww agER
qEA T AT AV B 99 @ A
TH A9 T 9 AR a4 F AU
drw g1 aA 39§ fFww fm AW
qrim ®1 v &1 f2y 07 FEem ¥
T AT ATLA FT A7 I7 FTEA A
IEAT WEET T TTRATH § TR
1 gfEweT 99 FT WFAT IA AA
gFT>T A1 AANM AZET @ A1 d
A7 ST FT AT HAA TEA AT
wrforer #9491 § 39 7 ag F30 ATZAT
A aaear §awwE § A
F1RIE AT A4 Tt zmn A
qF 3@ F A9 FEAT TEAT ¢ fR
ITEIT F AT A TIAEAE § AT
qTHRIT F ARTER 2, TR F v
¥ guare 97 w9 F9q 3 artw 7
g7 AfFaT w1 I TET Oy I AT,
% 77 aET AT TENTE FIA &
farirardr /YT T & 3R AT et
¥ AT T AT ¥ N9 A BT F7EF
avg %1 =273 femy AT ff w0 STEAT
A WY TH 477 7 IR aF 97 T
F1 qfawse IO F1 w7 fZE

TR ¥ AT ¥ 39 A
7 faQy ¥ g7 =T AEEEA EQ
137 RS.—4.

[ 21 MAR
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AT H IT HZAAT BT a9 q 9T
I FEAT| WG ATIRT HT F2AT F7T
T & AZ1 97 FALAT AZT FIAT A4
g wife Fage # 39 &7 A gzar gE
IAT AR SAISOIAT T FT IR
o om0 AfFA 3wamfy
qErew, & a7 % 3 adr v agar
g f& afF & 73l wx 39 AzAvAT &
FUA 7 F7 T, I 7237 97 SAfeforaa
THAMATT &7 SO0 FT A AT ) ;qTH
=, @ f&@ g g, FfEF nefr a=w
I FT T AN A HFAT A2 T
39 F2AH F fan f e 7 & g
qF F7E AR FT 17 H1v T & AT
AT EOZAT | Faw safsfore
THATIL FI JAATT FH OSFN F T
qv STFT AT TS @ AT 2W IT TEATHT
FT AU AT I AGT w7 qF 5
avg 7 39 37 A § g g an)
F 39 9¢ T8 AT | AfFT rHErE F
UF T %54 H, UF TF 72T H, 4 qrod
T 11 AVE FF AT FT AT geAv
F 9% WEET HZIEA F F1T,  39F
fadtgy ¥ &9 dw &7 ATY TeRaE
T wiifq ggara g% & 7 g vy ®
T feer 21§ ST = A
T PIET HT T I AT AT & B
T T ¥ v fAer WY ferm
g ¥ ux aAfF W F  fewran
¥ frewr fFam o 2 oar w9
ATAN(TH &7 F FT ATAT F1 FE FACT
Gar Z7 0 H WO WwT IW oAe
FT SIS AR FF 90017 F ATfent
A W1 FAET F s 9% 43z fam,
AT AT I7 AIHRT AAA F AW H A
e frg 3@ Fw & argAfeEr
T AT F7, 3% @ATE WT L FIA
ITET FIET 8 AT FT A & AN
wq &, A FEAT AW K TEA &,
T A & afF fadm gwr T %
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[t graTfoe w14

¥U a3 § B 39 79 @l
F qEyz @ TR HFT el
qoqt wiawnza gqE #r fFalw & a3
AT g WXz g9 a7 @
e gz @ & &7 w99 aifear-
Y widt #1 oF 3 agr 0¥ g A
3% aferFom 1w 3fSar Yieqr &
gifaa fram o & TTowaT &1 FEE
fqam@s 7o 97F qqH F 97 A
# feg | I AAATE F_T
T E, SR HKAZ AL AT TUT, AT
T ARG FET AT IR AT
F7 T 390 A F47 fAF Ay wforar
HN ML | FET VR AW TA AT RV
9 TE AT, FF [ FU A W AT
N 7 T 4§ F aqds § F99 1
AT q7FET AN F A gewE
CEA G 117 I 1 B
Frfezzdsma afcfeaft w19 <fadom
Fr 471 21 T 9t 3% ¥ Ofire mree
F KT UF & WR 47 F FHg =99
afgaed 79 ¥ THER T T 9
far #t s arfeamdy aet £ 335
# ot 7 FMAIN F FFqT F199 72T
F1 399 TP 9q F &7 T IAF
= Y 3w fF 29 A A |
12 AT/ #1719 7 A1 o Fro Ao
#1 IR 727 R g A Sl afena
wFgq” WHNE, ‘Iz A BWE, TN
gaifzar ot 772 zmar fears fFad
dfrgr mE &t 7 41, 39 foar s
"fxqza m1a A AT, 14 ArdaE
F WG T ggT 97 AT Fegor
S ¥4 FaAe7 fear @ WX faqs ==
wer qfr § 97 K[ zeAd Gar 7, =
¥ M 3 12 i w0 faer
g | §gvmg fr 12 arde
1 o = § f& s wfigee
FATEY, 13 A 7 R g
Tea™ 1 32w AR T BF ganfear
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S A Afaed wer @Y 2, 3w fAy
qfEasa 14 AFME S w99 A0
FTL 12 Al w8 T
AT ®1 4 E fF § wiwnza gad

¥ fo qar Az A owmwmod
Fw a2z fF ¥ oW 9v agA
T e 2, 39 e & afywee e
q qAg

a1 TN W AT 6 AT & 93
AT I AN T3T &, a8 FAFa9
qT AT 2, 92 747 § 937 F1A qTAT
gfava@m a1 | zfam@r ¥ FEF &
weq 7AT &1 W F AT T G978 A
fza ©F AZFT FRTIA HIAT I3, OF
qforr gvg Zar agr, afea garfear
St zAT afgwm g fF IR g X
FAATA F7 faar a1 fF ag S s+
FT FAZEZ Z AAT 2 15 AV FT
TAAM |, 37 T Fl F A1F 25
Zamr A7 2 3 oAn afdesfy @
AT F¥F &1, 7 {77 famay 7
TR H T ATA F) FICAA F7\ §F F
WY a3t @z A fear 41 1 wR

g 2 5 [z o7 &1 sara ) fren
1 g ooz =TS 2 F wa gafear iy
afarz7 aaw § gH GFar, o7 7wy
A1 Uz HIET fa=quma A7 417 3T
o9 F1 A5, 931 F1 0E, Fafam 93
FY TS | IAT FFT7 AT UF WET HT AT
a5l 27 §aT g1, AR Y
§a1 31 uar a1, Fifrezqoaa wamfa
FT A ZAITETATNGT, AT FEF T AZT AT
e TRT T FFTT AT AT | TART
qZET T HUA AT W A2 F2T

~
5 -

“The speeches made and the state-
ments 1ssued by the Opposition
leaders clearly say that they will not
allow a Sukhadia Government i.e,
Congress Government to function in
any case and woulg indeed try every
possible means to prevent a Congress
Ministry from being sworn in.”
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aufagza f faam s s
x| v Az feemEet 7 fF

Frfezzgoae wamfaT g1 727 & ) 74T
AFAZATAA FARUAT FAA FEHA
faffeY F a7 91 g2 81 wT AT
wgma ™ far u #Fma &
AW T R ST FTE Al
wiwe faft a7 a8 "= Am AT ¥
T FHAT Z W7 37 FT { FEZZI0AA
FF V3T FTHAT 2T FT AT 79347 |
HfFEF Sz qUFE A FATR F awem
w Fa7 F199 fafaedt 787 5= 7547 47,
w197 fafarrata & fag afvfesfqan
TATA AT 77 AL A | F AwmAr g
7z A AT o1 gFTCA TF qEAT &
T F fAy witawEE J@r &)

oI A7 TF AAT WA1EQ AT
FITA AT AT TH 477 FT 2T 2
ST AF IATA & ATHT & 17 FT AT 7,
TIAT AERA 16 ATA, &7 fFeAT w
T T 17 5T FTHAYT 92 F A7 I
TIEY 7 99 FUATEEA § IET ¥ ag
Fgr & B & quamAr 7 B wswsw A
arrfar 7 sreret &7 feafa darevag 2
17 ATFE F1 sAF[ 2§ FFT0 AFAT]
¥ waT 2 | W= g7 ATAAHT 927 g1 qE,
sa fwet T 91T F1 qvz AFr VR A
fET ga AT w1 vEE I H Fg A
wfezfEdos z t 17 ATYPT &1 qGA
HERAA A19T Fradey fza1, IO%
AT A 77 FATEr &7 TR0 41 f' 18
AT #1210 a1 z8 rEafa & nfw-
qEW § 7AW 7 oeafa sy Ay
EENE R L EAUER A EAL AL A
ST AEY 7T | HH IV TH A FT AL
TaAT WERRA § T N oF fears fram
g

“] cannot for a moment expect
such person to follow democratic

methods and procedures in admi-
nistration.”

[ 21 MAR. 1967 ]
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7 o faeveft 73 & A g7 w T
2,59 F AT F 7 TAST HIET A
wAaT % fear 2 5 ¥ AW w=1mw g,
TA AR F ZET T AT ATHIC YR
®1 T8 A1 7 gamEfzs wFwaiwr F -
I 7 AT AR 2 a0 | § fEET s
e 5 39 # 9 a7 2 B waav
qEET F AR WH FATA AT 2,
TIAT AEIRT F AW WIN TIARGT
AT 0% A3 freamea F freve 2w
FT @AW AET &, A7 W gAY F1 79
fasrdt o & At ¥ WA AT 9%
fag 921 €1 0 & 1 39 &1 TS FAREA
TR MRV F TEA FY A A1 HFAT
=7 7 g7 qv S fee 7 faaea 2
foF Trzafy agtza w9dt oo FRAEaTT
FT 19T & TAXTT TTHEGET § ITrEafA
& o &1 fram w7 3w £

TIAT WerRA w1 A 9w oAy
gAYAT A FY, HA0F 9T T OF T
frafy a7 1€ 7 | Toea™ & afAfa®T
sFrefad 7«41 97w 78) 2, STy
ga-fegfq v mrafer 21z #1 #1
ZATT TATA ALY FWT | UFEIE F A7
& vAifAs afasrr &1 SeE F FEY
geaifya &35 ¥ oA Ieere fERaT AT
2\ Az vz frea s fqu a7 @2
A &1 q21 8 gern faqr vraafd mEry
# fam @zr v g afefeafaar o
FIAT 39 71 w4 freafq & Fw1ew F9Y
AT TgA arAT AET 2 | 541 0% AT 1
39 MY F AWY ATHIT & A
FATT =9 (4709 FT 972 F 1 ¢

THE DEPUTY CHAIRMAN: 'I'ne

House stands adjourned till 2.3V pm.

The House then adjournca
for lunch at thirty one minuics
past one of the clock.
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The House reassembled after lunch

at half-past two of the clock, THe

Depury CHAIRMAN in the Chair

THE DEPUTY CHAIRMAN
not find anyone on the
Benches.

1 do
Treasury

Is any Minister in the House”

SHRI V M CHORDIA (Madhya
Pradesh). No Minister, but would-
be Ministerg are there.

THE DEPUTY CHAIRMAN.
I shall adjourn the
minutes.

Then
House foi ten

The House then adjouraned
for ten minutes.

The House reassembled at forty
minutes past two of the clock, THE
Depury CHAIRMAN 1n the Charr.

THE DEPUTY CHAIRMAN Once
again I have to draw the attention of
the Treasury Benches that the House
reassembles at 230 It was announ-
ced at 130 and I do hope that the
Treasury Benches will take note of thts
that they must be 1n their seats at 230
sharp

SHRI T. V ANANDAN (Madras)
This 1s not the first occasion that this
has happened.

THE DEPUTY CHAIRMAN  That
is why I am drawing their attention
over again.

-

st faragm " SR
fear: wrowd ATz AT AT F, TTAIAMAA
qETZAT

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI B R
BHAGAT) I am sorry, Madam On
behalf of mv colleagues I apologise tv
the House.
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THE DEPUTY CHAIRMAN M:,

Chordia wanted to say something

it faregw meenett |lefean

¥ FF fEga Fv w3r o9
7 AEA TTAT 2 | 77 A0 A fF 9
fafreze s, av¥wax &% A7z 7
FTH F9, T &% 2 | AT JFT AT
I 2 9 qINaqg. Az gram 71, gAfag
ot Ao fafaez &1 feamz 7y 370

SHRI B R BHAGAT In the last

fifteen yvears 1t hag happened first i
my life

THE DEPUTY CHAIRMAN
has happened®

Wiidd

SHRI B R BHAGAT That I am
late Because he referred to old

Ministets, this has happened first 1n
my lfe

THE DEPUTY CHAIRMAN Oud
o1 new, you must take the respons.bi-
nty It does not matier that indivi-
dually you have not committed a lap-
se But you have to take the respun-
sibility I think the House must be
treated with proper courtesy and dig-
nity

MOTION OF THANKS ON THE PRE-
SIDENT’S ADDRESS—contd

SHRIMATI C AMMANNA RAJA
(Andhrg Pradesh) Madam Deputy
Chairman, I am glad that the Presi~
dent has addressed the joint sessior.
and an opportunity has been afforded
to the President to announce the
polices of the Government and for us
to hear him, and this 1g the proper
place for him either to announce the
policies or to give suggestions as he
cannot criticise the Government ou.~
side. We are meeting here under
changed circumstances In some of
the States some new Governments
which we cannot call as party Govern-



